SLP(C) No. 1924 OF 2000

| TEM No. 201 Court No. 8 SECTI ON XV
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.1924/2000
(From the judgenent and order dated 15/12/1999 in LPA 222/99
of The HI GH COURT OF MADRAS)
M S. BHARAGATH ENGG Petitioner (s)
VERSUS
R RANGANAYAKI & ANR. Respondent (s)
(Wth prayer for interimrelief & office report)

( Wth Appln(s). for inpleadnent as respondent)
( For Final Disposal )

Date : 31/08/ 2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SYED SHAH MOHAMVED QUADRI
HON BLE MR JUSTICE S. N. PHUKAN

For Petitioner (s) M s KV Vi swanat han, AK Si nha, Advs.

M. K V. Venkat ar anman, Adv.

For Respondent (s)
M. K. B. Sounder Rajan, Adv.

M. V.J. Francis, Adv.

M s Pl Jose, A. Radhakri shnan,
Jeni s V. Franci s, Advs.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
........ L o T T T T T J
SP2

Application for inpleadnment is ordered.

I ssue noti ce.

M . KBS Raj an, |earned counsel accepts notice for the
respondents. List for final disposal in the second week
of Decenber, 2001. Counter affidavit nmay be filed in the
meanwhi | e.
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[ Nar esh Kumar] [ Kanwal Si ngh]

Court Master Court Master



